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"0.A350/1186/2018

CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH

Date of Order: 03.09.2018.

© M.A/350/597/2018

Coram: Hon’ble Ms Bidisha Banerjee, Judicial Member

Hon’ble Dr. (Ms.) Nandita Chatterjee, Administrative Member

1. Nihar Chowdhury, wife of Shri Bimalendu
Chowdhury, aged 'ébout 46 years, working as
Casual Labour, office of the Executive Engineer,

‘ Bhutan Investigation Division, Central Water
Commiséion, Post lNo. S, Phuentsholing, Bhutan,
residing at Village Pvachi_rhjitplir, P.O Bholardabri,
District-‘: Alipurduar, Pin-731623.

2 "Surender Thakaur, son-of. Late- Ra"mswarup Thakur,

aged about 40 years,: workmg as Casual Labour,

office fgof  th Executlve Engmeer Bhutan

Investigati-on Di vor.lj,'z-Cenﬁt,«ral Water Commlssmn,
Post No 5, Phuérﬁtsholidé, Bhutan,, residing at
Village Belhi, P.O Ra-m'pu:ra, P.S Chirya, District :
‘East C’hampatr,an‘, Bhar, Pin - 845415. '

3. Ajay Saha, son of Late Kartik Chandra Saha, aged

~ about 51 years, working as Casual Laboﬁr, office of

~ the Executive Engineer, Bhutan lnvcstigation
Division, Central Watér Commission, Post No 5,
Phuentsholing, Bhutan, residing at Village Paschim
Jitpur, P.O B’holardgbri, P.S Alipurduar, District :
Alipurduar, West Bengal, Pin 731623.

---Applicants
VERSUS
1. Union of India, service through the Secretary,

Ministry of Water Resources, Ministry of Water

110001,

-Resources,' _S-hfam Shakti Bhawan, New Délhi -
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S , - 2! Thé Chairman, Central Water Commission, Room
@; L No_; 315’ (South, Sewa Bhawan, RK Puram, New
‘Delhi - 110066.

3l The Chief Engineer, - Human Res_ourcé
Management, Central Water Commission, Room
No. 314 (South), Sewa Bhawan, R.K Puram, New
Delhi - 110066. |

4. The Chief Engineer, Teesta Basin Organization,
Siliguri, Sevoke Road, 2nd Mile, Siliguri - 734401,
5. The Superintending Engineer, Central Water
Commission, 'Investigation Circle, Tadong,
Gangtok, District East Sikkim, Pin 737102.

6. The Executive Engineer, Bhutan Investigation
Division, Central =~ Water ~ Commission,

Phuentsholing, Bhutan, Pin - 734001.

---Respondents
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~ The . apphcants aéi‘ééd to“withdra‘w the O.A to file a comprehensive

representatlon to the competent authority, highlighting all thelr grievances.

2 Acc,ordij_n_gly, the O.A is disposed of as withdrawn with liberty td the

ap‘pvlic_ants to prefer a comprehensive representation before the competent

authority within 4 jweeks. | -
3. In ;he eventg such representation is preferred by the applicants, the
' same '.s_h-a‘:li be disposed of by the competént authority within a period of 8

- weeks from the date of receipt of such 'repres:e'ntation in accordance with law.




4, If the applicants are found to be entitled to the relief as prayed for, the

i

same shall be extended within one month thereafter.

-5, It i,s"_,fr.,nade clear that we have not gone into the merits of the matter and

therefore ;fall points are kept open for the competent authority to consider the

case of the applicants in accordance with law.

6. M.-A/;f350/597/2018 for joint prosecution is allowed and is accordingly
disposed of. No costs. '
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(Nandita Chatterjee) : (Bidisha Bane/rjee)
Member (A) _ | Member (J)
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